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ORDER

Counsel representing both the parties are present and reported ready for
submitting arguments. Registry has received a copy of the letter from RD
making some observations. The same is placed on record. Counsel for petitioner
is directed to submit arguments in relation to the observations made by the RD.

The Registry is directed to inform the RD about the next date of hearing. Put up

on 07.09.2017 at 10.30 A.M.

Sp/ -
(K. Anantha Padmanz;{ha Swamy)
Member (Judicial)
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